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Centr-l Mdministr^tiu® Tribunal
Principal a«nch,New OBlhi,

CM No.2649/93

Mm.No.3662/93

21 Oecsmbor 1993

Constable Yogindar bingh
No,1174/bW Posted in P.b.W'iney Nagar, Neu Delhi
rasidient of No.H-55, Type -I.P.3 Lodhi Colony,
'**" ... leant

.Py -Advecatii Shri Nb Bhatnagar

v/« r sus

1. Union of India, through the Deputy
Commisaioner of Police, Hoadquarttirs(III),
P.H.q, I.P. Bhauan, Neu Delhi.

2. The S.H.O,
P.b. Lodhi Colony,
Neu Delhi.

By Mdvocste None

0 R D £ R(OraT)

bhri P.T. Thiruvenoadam. Merr.ber(M)

, Respondent

The learned counsel for the applicant seeks permission

to withdrou the OM. Permission granted. The Dm io cisoiose'

ss withdrawn.

f. J.

LCP

(P.T.Thiruv a ngadam)
Memb®r(A)
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